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NATIONAL COMPANY LAW TRIBUNAL
DIVISIONAL BENCH
CHENNAI
ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 08/06/2017 AT 02.30 PM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL

APPLICATION NUMBER
PETITION NUMBER : TCP/355/ (IB)/2017
NAME OF THE PETITIONER(S) : BENAKA MINERALS TRADING PVT LTD
NAME OF THE RESPONDENT(S) : SUN PAPER MILL LTD
UNDER SECTION 1 433 (e)(H)
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Counsel representing both the parties present. Counsel for respondent submitted
that the matter is ripe for arguments. In the mean time, the petitioner is directed
to file an affidavit and bank statement in view of Section 9(3)(b)(c) of I&B Code,
2016, within seven days. Putup on 23.06.2017 at 02.30 P.M.

CH. MOHD. SHARIE ) (K. ANANTHA PADMANABHA SWAMY)
EMEMBER (JUDICIAL) - (MEMBER (JUDICIAL)



